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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN 

ZONE, CHENNAI 

(Through Video Conference) 

Original Application No.95 of 2021 (Sz) 

With 

Original Application No.32 of 2020 (SZ) 

IN THE MATTER OF 

Tribunal on its own motion-SUO MOTU Based on The 
News item published in the New Indian Express, 
Chennai Edition, Dated 25.02.21 under the caption 
"Burning of garbage continues near Adyar" Applicant(s) 

And 

The Secretary to Govt. Tamilnadu 
Department of Environment & Forests, 
Govt. Secretariat, Fort St. George, 
Chennai, Tamilnadu - 600 009 and others. Respondent/s) 

With 

Tribunal on its own motion item in Dinamalar Chennai 
News Paper dated 10.02.2020, "heaps of plastic wastes 
and Garbage lying in a side of Porur Lake". Applicant(s) 

And 

The District Collector, 
Kancheepuram District and others. 
Respondent(s) 

Date of Hearing 11.11.2021 

CORAM 

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, 
JUDICIAL MEMBER 

HONBLE DR. SATYAGOPAL KORLAPATI, EXPERT MEMBER 

O.A No. 95 OF 2021 (SZ) 
Page no. 1 
Corms: 

Block " 
Block Devélopment Officer(v.P) 

Kundrathur @ Padappai 
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For Applicant/s): 
SUO-MOTU by Court 

For Respodent(s): Dr. D. Shanmuganathan for RI to R3, R5 

& R6 

Mr. S. Sathya Jith for R4 

O.A No.32 of 2020 (SZ) 
For Applicant (s): Suo-Motu by Court 

For Respondent(s): Dr.D. Shanmuganathan for R1, R4, R5 & 

R6 
Mr. S. Sathya Jith for R2 

cOMPLAINT AND ACTION TAKEN DETAILED REPORT 
FILED BY THE BLoCK DEVELOPMENT OFFICEER (VILLAGE 

PANCHAYAT) KUNDRATHUR PANCHAYAT UNION AND ON 
BEHALF OF THE OFFICIAL OF PANCHAYAT RAJ 

DEPARTMENT 

1, M. Rajasekar S/o. Munusamy, aged 59 years, serving as 

a Block Development Officer (Village Panchayats) of Kundrathur 

Panchayat Union of Kancheepuram District, solemnly affirm 

and sincerely state as follows 

I am one of the respondent of this petition and discharging 

the duties of the Block Development Officer (Village Panchayat) 

and I am well acquainted with facts of case as per the records. 

I most respectfully submit that I am receipt of the 

observations and orders of the Hon 'ble National Green Tribunal 

South Zone based on the recommendations of the Joint 

committee. Consequent on the orders of the Hon 'ble National 

Green Tribunal the District Administration and the concerned 

Local body has taken action on issues to comply the Hon'ble 

Order of the Tribunal the and continue to put sincere effort to 

find ways and means to handle the addressed issues pertaining 

to Solid Waste Management in Kundrathur Block arca. 

Block Devetopmet Osmicer(VP) 
Kundrathur @Padappai 
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I also submit that the Local Body is taking sincere and 
continuous effort and action to comply the orders of the Hon'ble 
Tribunal. 

I submit that I am receipt of the Honourable National 
Green Tribunal (South Zone) order which is heard on 

11.11.2022 wherein the Honourable Tribunal has directed to 
submit a detailed report on the issues before the next hearing 
and thereby I submit the following action taken report before 
the Honourable Tribunal. 

I submit that the continuous process with regard to 

removal of garbage, at an estimate cost of Rs.27,93,060/-
entrusted to M/s.QUN INTERIORS PRIVATE LIMITED. Out of 

total quantum of 1894 Metric tons 1505 Metric tons of garbage 
have removed on payment of Rs.20,82,960/- and remaining is 

being removed and completed before this month. 

I submit that for the planting the dumping yard in 

respective of Moulivakkam as well as Ayyappanthangal Villages 

are concerned till so far no placement had been identified. Now 

we are identifying one placement which is available in 

Tharappakkam Village. It is pertinent to note that the 

placement which was identified by the Joint Inspection 

Committee. The details of the extent of land details are being 

given below 
At Tharapakkamn Village 

S1. 
Survey No. Extent of Land Classification No. 

1 50 0.18.5 Kalam 
2 52 0.32.5 Kalam 

Block Dedelopment Ófficer(VP) 
Kundrathur@Padappai 



I submit that with regard the land reclamation for Solid 

Waste Management a Joint inspection was made with Revenue 

officials in Gerugambakkam - Tharapakkam Village and the 

following land space is recommended and earmarked by the 

Kundrathur Thasildhar Vide letter No.1009/2022/B1 Dated 

10.10.22 and proposals are under process for reclamation. 

At Gerugambakkam Village 

S1. Survey 
Extent of Land Classification 

No. No. 

738/2 0.52.0 Meikal 

2 753 1.13.5 Pattai 

Porambokku 

I submit that with regard to the mention by the 

Honourable Tribunal New report viz. The Hindu dated 

11.11.2022, the garbage removed site at Poniamman Koil Street 

classified as burial ground, after the removal of garbage, the 

site found filthy being a menace of mosquitoes breeding, due 

the rains during last November and December 2022, the Local 

body has filled the filthy site with building demolish rubbish to 

avoid environment contamination and unhealthy situation in 

the Village. 

Further, the Local body has also obtained Administrative 

Sanction from the Collector Kancheepuram district for 

construction of compound around this garbage cleared site, 

being the burial ground site for the village and the work is to be 

executed at the earliest. 

Therefore, the complaint made seems to be wrongly 

presumed as plots lay outing, whereas the site is absolutely 

classified as burial ground and the filling was made by the 

Btock Developmént Ofcer(vP) 
Kundrathur@Padappai 



Local body to avoid unhealthy situation in the interest and 

welfare of the public. 

In respect of requirement of funds, the proposals already 

sent for an estimate cost Rs.1,31,00,000/- for clearing the 

garbage from Gerugambakkam Village to designated dumping 

site at Appur Village of Chengalpattu District is in process. 

Furthermore, I submit that the stagnant water complained 

to be in the residential areas referred to these Village 

Panchayat, effective action were taken up to bail out them and 

to drain in the main open drains at Oil Mill Road which is 

disposed of through the neighboring corporation areas. 

I submit that these are all the effective steps in pursuant 

to the order dated 08.02.2023 passed by this Hon'ble National 

Green Tribunal, Southern Zone, Chennai. 

For the sake of obtaining Administrative Sanction 

Order as well as estimate allotment under any one of 

the scheme for the sake of to clear the solid waste. 

From Survey No.738/2 in Gerugambakkam Village 
Panchayat to Kolathur Dumping Yard coming under 

the Jurisdiction of Kattankulathur Block 

Development particularly near by Appur Village. As 

for as to implement the scheme is concerned 

Rs.40,10,000/- amount which had been estimated. 

The same was forwarded to the District Collector, 

Kancheepuram through the proceedings of the Block 

Development Officer V.P Kundrathur Block 

Development at Padappai Na.Ka. No.1016/2020/A4 

dated 18.11.2022. And further the Block 

Development Officer V.P Kundrathur Block 

Development at Padappai who was instructed the 

iOCK elopmenfoncer(NP) 
Kundrathur @Padappai 
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namely President of the following Panchayats 

lyyappan Thangal, Gerugampakkam, Kolappakkam, 

Moulivakkam as it is being given below: All the 

placements coming under the jurisdiction of the 

respective Panchayat with a clean manner after 

clearing the garbage and further it should be shifted 

to the in respective solid waste dåmping yard. 

I submit that proceedings of the Block Development i) 

Officer, V.P Kundrathur Block Development at 
Padappai in Na.Ka. No.1016/2020/A4 dated 
28.12.2022 addressed to The District Environmental 
Engineer, Tamil Nadu Pollution Control Board, 
Sriperumbudur, Oragadam - 602 105 which clearly 
reveals that the following steps which had been 
initiated. Manner in which the same was 

implemented is being given below in his own version 
as per his proceedings i.e., 

Gung uT 6mu 4-6 sTgIL LDTauLL LAs gmaaui, 
8sTGAYrà 3astlor 
ADamsoflorulg Guomulg 
GiusLIESGDT 5h LlfsGi shN sgsú GsigL M/s.QUN 
INTERIORS PRIVATE LIMITED 6T60T 
ga6or LiGLGI B.27,93,060/- u$lusO AupouLO, CSR $LL$slor ly irars 1ggungsl apris Gsfl LoTaLL 
Ls ssmavsui 10irssG urT Sm 5-6dr Llg 22.04.2022 
STarfliLig,5t Ntl 6maussúuLLm5$ GgrLirgi Gumui 20T OT L6u60w6T lL LoTaLL 

hbbaapriasiúu.Ost em Guomuta GÜmLIBoT spn BirauT& Gsmf LoIT6ILL 

NIULULLL slau hs 30.06.2022 

Block Devéfopment Officer (v.P) 
Kundrathur@Padappai 



7 

Guamuig 56DLI6OT 

ÚLMÚLGSÍL smmLAlit nà TIN Sheet 1gáiuL® 

GsmLLÜLGlagi isurs nssÜuLLGI. ipg Warrior 

1200 wpslyù eypau oiágli aatoT GÜMUEoT 5gà 

GlsviLLLg 
LoTaLL LJ5 6J6TTé& (psmunilesr ypovud eG.20,82,960/-

Geusipmpsstlestug GsITm uTYm 6-600 

paisiuLOot amg. 

6D5LÚILGsgÜuLL 

ii. I submit that proceedings of the Block Development 

Officer V.P Kundrathur Block Development at 

Padappai in Na.Ka. No.1016/2020/A4 dated 

10.01.2023 addressed to M/s.QUN Interiors Private 

Limited, No.8A/83, 4th Street, Krishna Avenue, 

Abhiramapuram, Chennai - 600 018 which clearly 

reveals that manner in which the above mentioned 

firm had been insisted by the above mentioned officer 

regarding clearing the garbage from the respective 

places in a speedy manner. Which clearly reveals that 

from his own version in his proceedings i., 

Gnmuig 5ümusa sbbGh aur(gLO, M/s.QUN 

INTERIORS PRIVATE LIMITED 6T60T 66lp 

lpauasins ug BlgiaseTTIoflar 

Blocku Blockbeveldpment Officer(VP) 
Kundrathur @ Padappai 
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LLgdar elij (CSR) uGil a.g5510 UprivsLILILG, TTIEGD 

GDfl GnnlsTat onÚLLO 90% uG0f (ypl ia5ÚILLO uTit swa 3-

60TLIl 
(e1Gum 

GsTar anuilyági 
-20,82,960/-

LDLB) 

LDTaILL LES 
56mavauir/GuGI`G6M OUOii, LoTaLL 

/0uT &OTIT GlgT6n 
10TIT LDE560 LO. 

olalssiuL@orong 

GLomuig gL$slov EÚMUE0T NEhÓGLU GuTgLO 

560TT PLgLwTE5 Ú6LuB6T 5bgÜLLTLOaù 26T6TZI. 

GlsTLGag Guohulg GgTLTU60T 

5hGumg TB%siuLL 

U600T 

apriesLLLLag u6oflulsmcor pgés(GiD AumBLL GÜuEoT 

iv. I submit that proceedings of the Block Development 

Officer V.P Kundrathur Block Development at 

Padappai in Na.Ka. No.1016/2020/A4 dated 

10.01.2023 addressed to The District Environmental 

Engineer, Tamil Nadu Pollution Control Board, 

Sriperumbudur, Oragadam 602 105 which clearly 

reveals that effective implementation of the clearing 

the garbage from the respective places from his own 

version in his proceedings i.e., 

Guopug uLIS60w6T 
ALIJTLuilovr GsslásiuGu 

5oLISOT GsITLLOL6n1gi BlsyLoTs 

Stock Developrment Officer(VP) 
Kundrathur @ Padappai 
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gssiuLL5 n Warrior 1200uslyú pauó 

Lmg Llp uwsaTuTLIGmsIT6 6TOáFIË AsiaúuLLGI GoMLIg 

IGUDTl255Ja alpiesÜuLL 1894 Cube Metre (1672 L6T)-a0 

90% GUD LIE5 aT 15ITaNGI 1704 Cube Metre (1505 Lo) 

Guomuig Bgiaumslt Cypai 

LONTOJLL LJ% 0JTT`A YsMLOulor ypovó .20,82,960/-

Ggrms urrmau 6-60 5T B00ILD Gusigonpsetlsrug 

upriestILuL Glot ong. 

6m65IILuOssiuLL 

STTLUD5sst epà sflalsgs aGsTar IGnt. 

v. It is further submitted that in pursuant to the order 

dated 14.11.2022 in O.A No.211/2022 by the Hon'ble 

National Green Tribunal (PB), New Delhi a Joint 

Committee Inspection Report which was prepared and 

filed in the month of January 2023. The report 

consisting the following caption like 

a Background 

b) Order of the Hon ble Tribunal 

c Composition of the Committee 

Scope of the Committee as per order d) 
Joint Inspection of the Committee. e) 
Solid Waste Dumped in the said area before 

processing. 
During processing of the solid waste dumped in 

that area. 

h Inspection of the dump site by the District 

Collector, Kancheerpum District. 

Block Dévelophmemt Officer (V.P) 
Kundrathur @ Padappai 
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i) After removal of Municipal Solid Waste in the 

said area. 

j) Recommendations. 

I submit that as on today one company namely TEAM C 

had been approached the Block Development Officer V.P 

Kundrathur Block Development at Padappai for the sake of 

Gerugambakkam - Dumping Yard Clearance. The same was 

under consideration by the above mentioned officer. If the 

above mentioned company's proposal of Gerugambakkam 

Dumping Yard is going to be confirmed, the clearance of 

garbage from the respective places under the purview of 

Gerugambakkam Village Panchayat will be cleared in a speedy 

manner. 

Therefore, I humbly, pray that the above detailed report 

and continued process in this regard, submitted on the above 

issues the on the orders of Hon ble Tribunal may kindly be 

accepted. 

Solemnly affirmed at Chennai on 
Block Dae Block DeyelGrant Officer(P) his day of February 2023. 

Kundrathur @ Padappai 

Before mne 

26



BEFORE THE NATiONAL GREEN TRIBUNAL SOUTHERN ZONE, CHENNAI (Through Video Conference) 
Original Application No.95 of 2021 (SZ) 

With 
Original Application No.32 of 2020 (SZ) IN THE MATTER OF 

Tribunal on its own motion-sUO MOTU Based ori The 
News item published in the New Indian Express, Chennai Edition, Dated 25.02.21 under the caption 
"Burning of garbage continues near Adyar" Applicant(s) 

And 

The Secretary to Govt. Tamilnadu 

Department of Environment & Forests, Govt. Secretariat, Fort St. George, 
Chennai, Tamilnadu - 600 009 and others. 

Respondent(s) 
With 

Tribunal on its own motion item in Dinamalar Chennai 
News Paper dated 10.02.2020, "heaps of plastic wastes 
and Garbage lying in a side of Porur Lake". Applicant() 

And 
The District Collector, 
Kancheepuram District and others. 

Respondent/s) 

Date of Hearing 11.11.2021 

CORAM 

HON'BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL 

MEMBER 

HONBLE DR. SATYAGOPAL KORLAPATI, EXPERT MEMBER 

OA No. 95 OF 2021 (SZ) 
Page no.11 
Corms: 
For Applicant(s): 
For Respodent(s) : 

SUO-MOTU by Court 
Dr. D. Shanmuganathan for R1 to R3, RS 
& R6 
Mr. S. Sathya Jith for R4 

O.A No.32 of 2020 (SZ] 
For Applicant (s) 
For Respondent(s): 

Suo-Motu by Court 

Dr.D. Shanmuganathan for R1, R4, R5 & 
R6 

Mr. S. Sathya Jith for R2 

COMPLAINT AND ACTION TAKEN DETAILED REPORT FILED BY THE 
BLOCK DEVELOPMENT OFFICEER (VILLAGE PANCHAYAT) 

KUNDRATHUR PANCHAYAT UNION AND ON BEHALF OF THE 
OFFICIAL OF PANCHAYAT RAJ DEPARTMENT 

ADDITIONAL GOVERNMENT PLEADER 
COUNSEL FOR RESPONDENT 
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MEENA 

JCB 

14514 

1B35S5 

GPS Map Camera GpS Map Camera 

Chennai, Tamil Nadu, India 
XawV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennai, Tamil Nadu 600116, India 

Chennai, Tamil Nadu, India 
xawvevHQ, Leelavathi Nagar, Tharapakkam, 

Lat 12.996551 
Long 80.14481 
24/1/22 1:27 AM 

Chennai, Tanil Nadu 600116, India 

Lat 12.996526 
Long 801448 

Google Google 24/11/22 11:38 AM 

SOund Hor 
ww. 

2 
TI14 

AB366 

GPS Map Camera GPS Map Camera 
Chennai, Tamil Nadu, India 
XAWV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhichalur, 

Chennai, Tamil Nadu 600027, India Chennal, Tamil Nadu 600116, India 

Lat 12.996436 

Long 80.144724 
Lat 12.99612° 

Google 
Long 80.144734° 

24/11/22 12:04 PM Google 24/11/22 11:34 AM 
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RHM MOVL RSA 

GPS Map Camera OPS Map Camera 

Chennai, Tamil Nadu, India Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhichalur, 4/1328, ECTV Nagar, extension, Pozhichalur, 

Chennai, Tamil Nadu 600027, India Chennal, Tamil Nadu 600027, India 

Lat 12.996366 
Long 80.144998 

Lat 12.995607 

Long 80.144355 
Google Google 24/11/22 11:30 AM 24/11/22 10:23 AM 

B TATA 

OPg Map Camera OPS Map Camera 
Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extonslon, Pozhichalur, 

Chennal, Tamil Nadu, India 
4/1328, ECTV Negar, extension, Pozhichalur, 

Chennai, Tamil Nadu 600027, India Chennai, Tamil Nadu 600027, India 

Lat 12.996223 

Long B0.14487 
24/11/22 10:51 AM 

Lat 12.99623 

Long 80.146296 
24/1/22 1025 AM Google Google 
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JCB 

ASHOK LEYLANO 

TN85 

K.1840 

Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhlchalur, 

Chennai, Tamil Nadu, India 
XAWV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennal, Tamil Nadu 600027, India 
Chennal, Tamil Nadu 600116, India 

Lat 12.996329 

Long 80145018 
24/11/22 11:57 AM 

Lat 12.9964 

Long 80.144462 
24/1/22 1:21 AM 

Google Google 

JCB AML 

Chennai, Tamil Nadu, India 
4/1328 ECTV Nagar, extension, Pozhichalur, 
Chennai, Tarmil Nadu 600027, India 

Chennai, Tamil Nadu, India 
/132B, ECTV Nagar, extension, Pozhichalu, 
Chennai, Tamil Nadu 600027, India Lat 12.996847 

Long 80.144538 
24/11/22 10:59 AM 

Lat 12.996327 
Long 80.145039 
24/1/22 10:52 AM 

Google Google 
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B 
TATA 

61TID 6 

OPS Map Camere GPS Map Camera 

Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhichalur 

Chennai, Tamil Nadu, India 
4/132B, ECTV Nagar, extension, Pozhichalur, 

Chennai, Tamil Nadu 600027, India Chennal, Tamil Nadu 600027, India 

Lat 12.996223 Lat 12.99623° 

Long 8014487 Long 80.1452959 

Google Google 24/11/22 10:51 AM 24/11/22 10:25 AM 

oPs Map Cameta GpS Map Camsto 
Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, oxtension, Pozhichalu, 

Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhichalur, 

Chennai, Tomil Nadu 600027, India Chennal, Tamil Nadu 600027, Indla 

Lat 12.996327 

Long 80145039 
Lat 12.996366 
Long 80.144998 

Go gle Google 24/11/22 11:30 AM 24/11/22 10:52 AM 
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TATA TATA 

KSSSZ 5TID 69 

GPS Map Camero aPS Map Camer 

Chennai, Tamil Nadu, India Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Pozhichalur, 

Chennal, Tamil Nadu 600027, India 

Lat 12.99623 
Long 80.145295 
24/11/22 10:25 AM 

XawV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennal, Tamil Nadu 600116, India 

Lat 12.996658 
Long 80144807 

Google Google 24/11/22 09:55 AM 

BCE 

SROHAN 

ASHOK LeYLAND 
MALIKA 

MDHU ERITERPRISES 

UNBS 
R2688 

99 

OPS Map Camera aPS Map Camata 
Chennai, Tamil Nadu, India Chennai, Tamil Nadu, India 

4/1328, ECTV Nagar, extension, Pozhichalur, xawv+VHo, Leelavathi Nagar, Tharapakkam, 

Chennal, Tamil Nadu 600116, Indla Chennal, Tamil Nadu 600027, Indla 
Lat 12.996603 

Long 80.144767 
24/11/22 09:49 AM 

Lat 12.996369 
Long 80.146065 
24/11/22 09:44 AM Google Google 
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S.AOHAN 
K.LALITHA 

ASHOK LEYLAND 

TH8 
KZbB6 

GPS Map Camera GPS Map Camera 

Chennai, Tamil Nadu, India Chennai, Tamil Nadu, India 
4/132B, ECTV Nagar, extension, Pozhichalur, XawV+VHO, Leelavathi Nagar, Tharapakkam, 

Chennai, Tamil Nadu 600116, India Chennai, Tamil Nadu 600027, India 

Lat 12.996518 Lat 12.996681 
Long 80.14476 
24/11/22 09:25 AM 

Long 80.144839° 

Google 24/1/22 12:15 PM Google 

JCB 

GPS Map Camera 0PS Map C 

Chennai, Tamil Nadu, Indis 
X4WV+VHQ, Leelavathi Nagan tiap3a 

Chennai, Tamil Nadu 60016 Indla 

Lat 12.996514 
Long 80.144784 
24/11/22 09:37 AM 

Chennai, Tamil Nadu, India 
4/1326, ECTV Nagar, externsion, Pozhichalur, 

Chennai, Tamil Nadu 600027, Indla 

Lat 12.996491 

Long 80144807 
Google Google 24/1/22 09:31 AM 
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MEENA 

Sound Hor 

GFSWasEa 

Chennai, Tamil Nadu, India Chennai, Tamil NaduIndia 
4/1328, ECTVNagar extension, Pozhichalu 
Chennal, Tamil Nedu 6CO027, India 

Lat 12.99612 
Long 80.144734 

24/11/22 12:04PM 

X4WV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennai, Tamil Nadu 600116, India 

Lat 12.996526 
Long 80.1448 
24/11/22 11:38 AM Goo gle Google 

JCB 

ZE 

Chennai, Tamil Nadu, India 
KaYWV+VH0, Leelavath Nagar, Tharapakkam, 

Chennal, Tamil Nadu 600116, India 

Chennai, Tamil Nadu, India-
xX4wV VHO, Leelavatn Naga, Tharapakkam 
Cnennal, Tamil Naau 6c0*16, India 
Lat 12. 99651 

Long 80.14481 
24/11/22 11:27 AM 

Lat 12 996436* 

Google 
Long 80.144724 
24/11/22 11:34 AM Goo le 
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Chennai, Tamil Nadu, India 
4/1328, ECTNEga, etension, Pozhichalu 
Chennai, Temil Nacu 60C027, India 
Lat 12 995844 

Chennai, Tamil Nadu, India 
1328, ECTVNagar, acensic, Pozhicau 

Cenna, Temi Nacu6tO027.rcia 
Lât 12.9960971 

Long 80.14454 ong 80144Z76 Go gle Go gie 2411,22 139 AM 24/11,/22 12:14 PM 

Chennai, Tamil Nadu, India 
1AV=UHO, Lee a.atn Nagar, Tnarapakxam, 
Crennai, Taril iacu 6t0116, inc a 
Lat 12 996513 
Long 80.144774* 

Go gle 24/11/22 1221 PM 
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UCH JCE 

TSA918 

Chennai, Tamil Nadu, India 
/1328, ECTV Nagar, extension, Pczhichalu 

Chennai, Tamil Nadú, India 
X4WV+VHQ, Leelavathi Nagar, Tharapakkam, 

Chennai, Tamil Nadu 600116, India Chennai, Tamil Nadu EOC027, India 

Lat 12.996681 

Long 80.14476 
24/11/22 09:25 AM 

Lat 12.996491 

Long 80.144807 
Google Google 24/11/22 09:31 AM 

SRORAN KLALITHA 

ASHOK LEYLANO 

I17 
ABG799 2688 

Chennal, Tamil Nadu, Indle 
A/1328, ECTV Nagar, extension, Pozhlen 
Chennal, Tamil Nacu 6CO027, Indla 

Chennai, Tamil Nadu, India 
.4VV+VHC, Leelavathi Nagar, Therapankam, 
Chennai, Tamil Naou 600116, Indla 
at 12.996514 

Long 80.144764 
24/11/22 09:37 AM 

Lat 12.996518 

Long 80.144839 
24/11/22 12:16 PM Google Google 
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JCE BJCB 

E 
ASHOK LEYLAND 

TATA 

Chennai, Tamil Nadu, India 
4/1328, ECTV Nagar, extension, Poznichalut 

Chennai, Tamil Nadu, India 
xAwVeVHO, Lee avathi Nagar, Tharapakkam, 
Chennai, Tamil Nacu 600'16, India Chennai, Tamil Nadu 600027, India 

Lat 12.09623 
(Long 80.145295 

24/11/22 10:25 AM 

Lat 12.9966Cc3 
Lng S0.14767 
2411/22 09:49 AM Google Go gle 

ww 

JC WAU FATTERDISES 
TATA 

Chennai, Tamil Nadu, India Chennai, Tamil t Ca 
xawv-VHQ, Leel avat 
Chennai, Tamil Nadu 

LSt 12.996558 

Long 80.1448075 
2411/22 09:55 AM 

4/1328, ECTV Nagar extension, Pozhichalur, 

Chennai, Tamil Nagu 600027india 

Lat 12.996359 

Long 80.145065 

Google Google 24/11/22 09:44 AM 
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